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SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

I A NGs.8-9 and 10-11 in IN CA NOS. 1760-1761/ 2004
| yasany & Anr. Appel lant (s)
Ver sus
Speci al Tahsil dhar, Land Acquisition Respondent ( s)

I ANCS. 8-9 (for inpleadnent)
I A NCS. 10-11 (for exenption fromfiling OI)

Date: 29/08/2007 This matter was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE ASHOK BHAN [N CHAMBER]
For Appellant (s)
M. R Copal akri shnan, Adv.
For Respondent (s) M. R Nedumaran, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER

The applications for inpleadnent are rejected. I A Nos. 11-12 are
al | oned subject to just exceptions.

(J.S. Rawat) (Kanwal Si ngh)
AR- cum PS Court Master



